IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

SL.|[Name of Date of Case No. Co
No.|Applicant Application Fee

19.09.2025

Notified
amount
to be paid

Reject
Status

DP DASH 176771/202519.09.2025 [BLAPL/7102/2025 |1o | |
|2 |S.K.SAMAL |76789/2025|19.09.2025 (CRLMC/3655/2025 |10 | |c |
3 |p.P.DASH  |76791/2025|19.09.2025 |CRLMC/3722/2025 [10 | c |
4 |D.P.DASH  [76792/2025[19.09.2025 |CRLMC/3348/2025 |10 | c |
5 |B.SRHOO |76795/202519.09.2025 |[RVWPET/298/2024 |10 | c |
6 |B.SRHOO 176796/2025/19.09.2025 |[RVWPET/282/2024 |10 | c |
7 |B.SRHOO |76797/2025/19.09.2025 |[RVWPET/293/2024 |10 | c |
'8 |B.SAHOO |76798/202519.09.2025 |[RVWPET/294/2024 |10 | c |
9 |B.SRHOO 176799/202519.09.2025 |[RVWPET/295/2024 |10 | c |
10 [B.SAHOO 176800/202519.09.2025 |[RVWPET/297/2024 |10 | c |
11 [B.SAHOO 176801/202519.09.2025 |[RVWPET/3/2025 0 | c |
12 [B.SAHOO 176802/202519.09.2025 |[RVWPET/6/2025 0 | c |
113 |B.SAHOO 176803/2025(19.09.2025  |RVWPET/7/2025 0 | c |
14 |B.SAHOO 176804/2025(19.09.2025 |RVWPET/8/2025 0 | c |
115 [B.SAHOO 176805/2025/19.09.2025 |[RVWPET/16/2025 |10 | c |
16 |P. K. BARIK|76808/2025[19.09.2025 |BLAPL/4648/2023 |7 | CE
17 |R K MALLICK|76811/2025[19.09.2025 |ABLAPL/9878/2025 |10 | c |
‘18 iiﬁiiRAM ‘76816/2025‘19.09.2025 ABLAPL/10443/2025‘10 ‘ ‘c ‘
19 D P DASH  |76819/2025|19.09.2025 |ABLAPL/10472/2025[10 | c |
20 D P DASH  |76820/2025|19.09.2025 |ABLAPL/10474/2025[10 | c |
21 |P. K. BARIK|76821/2025|19.09.2025 |BLAPL/4132/2024 |7 §A§§é3£§ss U
22 |s. PATRA  |76825/2025(19.09.2025 [WP(C)/23919/2025 |10 | c |
23 ﬁisiéA 76830/2025|19.09.2025 WP (C)/23138/2025 |10 c
24 |D.K.SAHU  |76832/2025|19.09.2025 |CRLMP/827/2025 |10 | c |
25 |G.BEHERA  |76845/2025|19.09.2025 |CRLA/931/2025 0 | c |
‘26 DA ‘76848/2025‘19.09.2025 ABLAPL/10976/2025‘1O ‘ ‘c ‘
27 |D.P.DASH  |76849/2025|19.09.2025 |CRLREV/599/2025 |10 | c |
28 |G.SUNDARA |76856/2025(19.09.2025 |CRLREV/726/2024 |10 | c
29 |M.K.NAYAK |76858/2025|19.09.2025 |CRLREV/180/2025 |10 | c |
30 |[R.K.BARIK |76859/2025|19.09.2025 |CMP/1082/2025 0 | c |
31 |R.K.BARIK |76861/2025|19.09.2025 |CMP/1296/2025 0 | c |




32 |S.K.SAHOO |76863/2025|19.09.2025 |CMP/669/2025 0| c |
33 |M. PANDA  |76865/2025(19.09.2025 [WP(C)/25529/2025 |10 | c |
34 |A K BARIK |76868/2025[19.09.2025 |ABLAPL/10032/2023[10 | c |
35 |H. S. PANDA|76870/2025(19.09.2025 [WP(C)/24137/2025 |10 | c |
36 |S R OJHA  |76876/2025(19.09.2025 |WP(C)/4038/2024 |10 | c |
37 |J DEHURY  |76878/2025(19.09.2025 [WP(C)/4049/2024 |10 | c |
38 |J DEHURY  |76880/2025|19.09.2025 |WP(C)/4052/2024 |10 | c |
39 |J DEHURY  [76881/2025|19.09.2025 |CONTC/4784/2024 |10 | c |
40 |J DEHURY  |76883/2025|19.09.2025 |CONTC/4783/2024 |10 | c |
41 |S R OJHA  |76884/2025|19.09.2025 |WP(C)/4044/2024 |10 | c |
42 |s R OJHA  |76887/2025|19.09.2025 |WP(C)/4048/2024 |10 | c |
43 |S R OJHA  |76888/2025|19.09.2025 |WP(C)/4041/2024 |10 | c |
44 |S R OJHA  |76891/2025|19.09.2025 |WP(C)/3754/2024 |10 | c |
45 |D P DAS |76895/202519.09.2025 |ABLAPL/15110/2021 |10 | c |
46 |S MALLICK |76897/2025|19.09.2025 |WP(C)/11597/2017 |10 | .
47 M R MALLA |76898/2025|19.09.2025 |[MA/609/1997 0 | c |
‘48 ‘M R ROUTRAY 76900/2025‘19.09.2025 P(C)/13334/2006 ’7 2;500’3*21'00‘U ‘
149 |B SINGH 176902/202519.09.2025 |WP(C)/22892/2025 |10 | c |
50 |R C MALLICK |76904/2025|19.09.2025 |CMP/77/2020 0 | .
51 |L D PANDA |76910/2025|19.09.2025 |WP(C)/24066/2025 |10 | c |
52 |s SAMAL 76911/2025(19.09.2025 |[WP(C)/15804/2019 [10 | CE
‘53 ;gggiﬁAN ‘76912/2025‘19.09.2025 C) /5759/2025 ’10 ‘ ‘c ‘
54 |s SAMAL 176913/2025(19.09.2025 |[WP(C)/6239/2015 |10 | v
55 |P K BEHERA |76916/2025|19.09.2025 |[MACA/1245/2015 |10 | R
‘56 R C SAHOO ‘76918/2025‘19.09.2025 ‘OJC/14658/1998 ’10 éisoo i OO‘ ‘
57 |M K MOHANTY [76920/2025|19.09.2025 |CRLLP/9/2017 0 | v
58 |M K RANA  |76922/2025(19.09.2025 |RSA/490/2006 10 | v
59 |S K SAMAL |76928/2025|19.09.2025 |CRLMC/1105/2024 |10 | c |
60 |S SAMAL 176930/2025(19.09.2025 |[WP(C)/6240/2015 |10 | o
61 |S SAMAL 176931/2025(19.09.2025 |[WP(C)/10837/2018 [10 | o
document
62 |B MISHRA  |76934/2025|19.09.2025 C)/4863/2012 |10 lefiiﬁii ige
to be paid.
63 |M BANERJEE |76937/2025(19.09.2025 |[WP(C)/5364/2021 |10 | oo
64 |N MUDULI  |76939/2025(19.09.2025 |WP(C)/14977/2024 |10 | R
‘65 ‘s K MEHER ‘76942/2025‘19.09.2025 C)/32876/2021 ’10 gzéoo 3*29'00‘ ‘
66 |R C MALLICK|76944/2025|19.09.2025 [SAO/7/2015 0 | v
67 |P K MISHRA |76947/2025|19.09.2025 [WP(C)/19775/2012 |10 | S
68 |S BARIK 176950/2025(19.09.2025 |[WP(C)/38828/2023 [10 | R
69 |P NAYAK 176952/202519.09.2025 |[RSA/131/2002 0 | R




70 |PC MOHANTY |76954/2025[19.09.2025 |CRP/12/2021 0| R
71 |a nanDA 176955/202519.09.2025 |[WP(C)/14530/2019 |10 | R
72 |T K MOHANTY [76956/2025(19.09.2025 [SA/246/1993 0| c |
73 |S C SUNDARA|76957/2025(19.09.2025 |[MATA/135/2019 0 | v
document
74 |B MISHRA  [76959/2025|19.09.2025 |WP(C)/9970/2018 |10 Zzzfizﬁii ige U
to be paid.
75 |J C BARAL |76961/2025|19.09.2025 |WP(C)/1807/2009 |10 | v
76 zAiAPATHY 76963/2025(19.09.2025 |WP(C)/22353/2011 |10 ézéoo,3*19.oo U
77 |B BEHERA  |76964/2025|19.09.2025 |WP(C)/24717/2019 |10 | c |
78 |P K BARIK |76965/2025|19.09.2025 |CONTC/8817/2023 |10 | v
79 |L ACHARI  |76966/2025|19.09.2025 |ABLAPL/9562/2021 |10 | SR
80 |P R MISHRA |76968/2025|19.09.2025 |CRLA/491/2021 0 | .
81 |S SAMAL 176969/202519.09.2025 |[WP(C)/15804/2019 |10 | .
82 |s SAMAL 176970/2025(19.09.2025  |[WP(C)/62/2018 0 | o
183 |T K MOHANTY|76971/2025(19.09.2025 [WP(C)/17374/2023 |10 | c |
84 [P BEHERA  |76972/2025|19.09.2025 |SR0O/1/2014 o | v
85 |D K BEHERA |76973/2025(19.09.2025 |JCRLA/47/2006 0 | CE
86 |S K SAMAL [76974/2025[19.09.2025 |WP(C)/2842/2025 |10 | c |
87 |M K DAS 176975/202519.09.2025 |[WP(C)/11425/2017 |10 | CE
document
88 |M K RANA  [76976/2025|19.09.2025 |WP(C)/476/2017 |10 ZXZ?iiﬁii ige U
to be paid.
89 |P NAYAK 176977/2025(19.09.2025 |RSA/587/2003 10 | c |
90 oA FUMAR176978/202519.09.2025 e (C) /38424/2020 10 c
91 |P K DAS 176979/2025(19.09.2025  |[WP(C)/38424/2020 |10 | c |
BIRAJA
92 |PRASAD 76982/2025(19.09.2025 |ABLAPL/10467/2025 10 c
NANDA
93 [P C MOHANTY [76993/2025(19.09.2025 |CRP/12/2021 0 | c |
94 [ULLASH DAS [76994/2025[19.09.2025 |ABLAPL/10406/2025[10 | c |
95 |M R ROUTRAY [76996/2025(19.09.2025 |WP(C)/24933/2025 |10 | c |
96 |B K NAYAK |76997/2025|19.09.2025 |ABLAPL/7523/2025 [10 | c |
197 |G SAHOO 176998/2025(19.09.2025 |CRLA/498/2024 0| c |
198 |G SAHOO 177000/2025(19.09.2025 |CRLA/505/2024 0 | c
99 |A B MALLICK|77002/2025(19.09.2025 |WP(C)/26038/2025 |10 | c
1100 [ULLASH DAS |77003/2025(19.09.2025 |ABLAPL/10461/2025|10 | c |
‘101 PO AR 77004/2025‘19.09.2025 WP (C) /25357/2025 ’10 ‘ ‘c ‘
1102 |B BARIK 177006/2025(19.09.2025 |FA0/20/2019 0 | c
103 |K MANDAL  |77008/2025|19.09.2025 |CONTC/7095/2024 |10 | c
1104 |R C MUDULI |77012/2025|19.09.2025 |CONTC/2933/2025 |10 | c |
105 [P K JENA  |77015/2025|19.09.2025 |CONTC/3149/2025 |10 | c |




106 [P K JENA  |77016/2025(19.09.2025 |[WP(C)/28930/2022 |10 | c |

107 M R ROUTRAY [77019/2025(19.09.2025 |WP(C)/19825/2025 |10 | c |

1108 |S JENA 177020/202519.09.2025 |[WP(C)/21210/2024 |10 | c |
AJAYA KUMAR

109 [on maaN 77021/2025/19.09.2025 |[ABLAPL/10520/2025 |10 C
DURGA

110 [PRASANNA  [77022/2025|19.09.2025 |WP(C)/22580/2025 |10 c
MISHRA

111 D P DASH  |77023/2025|19.09.2025 |ABLAPL/10529/2025|10 | c |

112 [GANESH 77025/2025(19.09.2025 |[ABLAPL/10537/2025 |10 c
SAHOO

113 M R ROUTRAY [77028/2025|19.09.2025 |WP(C)/24759/2025 |10 | c |

114 |A K NAYAK |77029/2025|19.09.2025 |WP(C)/25495/2025 |10 | c |

115 |G C SWAIN |77030/2025|19.09.2025 |WP(C)/26077/2025 |10 | c |

116 [B M DEBATA |77031/2025|19.09.2025 |WP(C)/25030/2025 |10 | c |

document
117 |S S JENA  |77041/2025|19.09.2025 |WP(C)/26691/2013 |7 glzliiﬁii o |U
4
to be paid.

118 |M NAYAK 77042/202519.09.2025 |WP(C)/17060/2018 |10 | c
M. K.

119 |0 i 77048/2025(19.09.2025 |WP(C)/23316/2025 |10 c
5.K.

120 |00y 77050/2025(19.09.2025  |WP(C)/12595/2025 |10 c

121 |A PANDA 177057/2025(19.09.2025 |CRLA/467/2022 110 | c |

122 [K C SAMAL |77058/2025|19.09.2025 |WP(C)/26533/2024 |10 | c

1123 |G S MOHANTY |77059/2025|19.09.2025 |[WP(C)/25356/2024 |10 | c
DILLIP

124 | oo n oy |77060/2025(19.09.2025 WP (C) /25359/2025 |10 c
DILLIP

125 | s pay |77061/2025]19.09.2025 WP (C)/25363/2025 |10 c
DILLIP

126 | s pay |77062/2025]19.09.2025 WP (C)/25356/2025 |10 c

127 |GR PATRA  |77063/2025|19.09.2025 |BLAPL/8616/2025 |10 | c |

128 [MANORANJAN 159064/2025(19.09.2025 |Wp(C)/25851/2025 |10 c
PADHI

129 [DRATRR KU 159065/2025/19.09.2025 [BLAPL/8676/2025 |10 c
BARIK

130 MANORANJAN 159066,2025(19.09.2025 WP (C)/26021/2025 |10 c
PADHI

131 [SANORANJIAN 159067/2025(19.09.2025 |WP(C) /26002/2025 |10 c
PADHI

132 [MANORANIAN 159091/2025(19.09.2025 |WP(C) /25856/2025 |10 c
PADHI

133 |L D SAHOO A|77073/2025|19.09.2025 |CMP/1369/2018 0 | c |

134 |S K RATH  |77074/2025|19.09.2025 |CMP/1369/2018 0 | c |
PARTHA

‘135 CARATHI DAS‘77075/2025‘19.09.2025 WP (C) /20520/2025 ‘7 ‘ ‘U ‘

1136 |L D SAHOO A|77076/2025(19.09.2025 |[WP(C)/19737/2010 |10 | c |




1137 |[H K MOHANTA |[77077/2025|19.09.2025 |WP(C)/25736/2025 |10 | c |
1138 [M R ROUTRAY|77078/2025(19.09.2025 |[WP(C)/16834/2025 |10 | c |
139 [S.K.RATH  |77080/2025|19.09.2025 |RVWPET/159/2025 |10 | c |
1140 |A K MOHANTY |77081/2025(19.09.2025 |[WP(C)/25782/2025 |10 | c |
1141 |J.SAHOO 177083/2025(19.09.2025 |CMP/1094/2025 0| c |
1142 |s JENA 177084/202519.09.2025 |WP(C)/23509/2025 |10 | c |
1143 |L.D.SAHOO-A|77085/2025(19.09.2025 |CRLMC/3590/2025 |10 | c |
144 K K RATH  [77086/2025[19.09.2025 |WP(C)/25516/2025 |10 | c |
1145 |J.MOHAPATRA |77087/2025|19.09.2025 |CRLMC/3768/2025 |10 | c |
146 M K MOHANTY [77088/2025|19.09.2025 |CRLMC/1024/2024 |10 | c |
147 SONIBAS 199090/2025(19.09.2025 C)/8908/2025 |10 c

148 |[P.K.SAHOO [77091/2025[19.09.2025 |CRLMC/1982/2025 |10 | c |
149 |J P KAR 77094/2025(19.09.2025 |CRLMP/1146/2025 |7 éAggéiggs U

150 [R.K.BARIK |77095/2025[19.09.2025 |CRLMC/3732/2025 |10 | c
151 [B BEHERA  |77096/2025|19.09.2025 [WP(C)/15488/2025 [10 | c |
152 |J P KAR |77098/202519.09.2025 [BLAPL/8621/2025 |10 | CE
1153 |C RANA 177099/202519.09.2025 |WP(C)/25366/2025 |10 | c |
154 |A K PANDA |77103/2025|19.09.2025 |WP(C)/13976/2024 |10 | c |
155 R.K.BARIK |77104/2025|19.09.2025 |CRLMC/3735/2025 |10 | c |
1156 K SAHOO 177105/202519.09.2025 |WP(C)/24327/2025 |10 | .
1157 |S.DASH |77107/202519.09.2025 |CRLMC/1302/2025 |10 | c |
1158 K SAHOO 177109/202519.09.2025 |[RVWPET/184/2025 |10 | .
159 |S.MISHRA  |77110/2025|19.09.2025 |CRLMC/2404/2025 |10 | c |
160 M R SAHOO |77112/2025(19.09.2025 |[WP(C)/20191/2025 |10 | R
161 |DP DASH 177114/2025(19.09.2025 |[BLAPL/7744/2025 |10 | c |
162 [B.R.DALAI |77115/2025|19.09.2025 |CRLMC/3759/2025 |10 | c |
163 |S K BISWAL [77116/2025[19.09.2025 |WP(C)/18978/2025 |10 | CE
164 |s NAYAK |77118/2025(19.09.2025 [BLAPL/7750/2025 [10 | c |
165 |[L.ACHARI ~ [77120/2025[19.09.2025 |CRLMC/3653/2025 |10 | c
1166 [P K PAL 177122/202519.09.2025 |WP(C)/21108/2025 |10 | CE
‘167 e ‘77123/2025‘19.09.2025 CRLMC/3696/2025 ’10 ‘ ‘c ‘
1168 [P K PAL 177124/202519.09.2025 |[WP(C)/21104/2025 |10 | CE
169 M.R.BARIK |77125/2025/19.09.2025 |CRLMC/1234/2025 |10 | c |
170 |R.K.MALLICK|77126/2025(19.09.2025 |CRLMC/3750/2025 |10 | c |
171 |R.K.MALLICK|77127/2025(19.09.2025 |CRLMC/3757/2025 |10 | c |
172 [P K PAL 177128/2025(19.09.2025 |WP(C)/21503/2025 |10 | o
1173 [P BEHERA  |77130/2025(19.09.2025 |WP(C)/26065/2025 |10 | o
174 [P BEHERA  |77131/2025(19.09.2025 WP (C)/26060/2025 |10 | o
175 |p BEHERA  |77133/2025(19.09.2025 |[WP(C)/26056/2025 |10 | v
176 |J KAMILA  |77135/2025(19.09.2025 |BLAPL/8111/2025 |10 | c |
177 |P BEHERA  |77136/2025|19.09.2025 |WP(C)/25605/2025 |10 | R




1178 |K.MOHANTY |77137/2025|19.09.2025 |RPFAM/95/2025 0 | c |
1179 |S.K.MOHANTY [77138/2025(19.09.2025 |CRLMC/4904/2024 |10 | c |
180 [P.K.DASH  |77139/2025|19.09.2025 |CRLMC/3692/2025 |10 | c |
181 |A.S.PAUL  |77140/2025[19.09.2025 |CRLREV/624/2025 |10 | c |
182 |[S.K.RATH  |77141/2025|19.09.2025 |RVWPET/160/2025 |10 | c |
1183 |T SAHOO 177142/2025(19.09.2025 |WP(C)/23050/2025 |10 | R
‘184 ‘M BASANDARA‘77143/2025‘19.09.2025 WP (C) /19726/2025 ‘10 ;gg&i;gs U ‘
185 |C R KAR |77144/202519.09.2025 |ABLAPL/1798/2023 |10 | c |
1186 [P C DAS 177145/2025(19.09.2025 |[WP(C)/24811/2025 [10 | v
1187 |M.PADHY 177146/2025(19.09.2025 |CRLMC/679/2025  [10 | c |
188 K K RATH  |77147/2025[19.09.2025 |WP(C)/4340/2025 |10 | v
189 |K BARAL |77148/2025(19.09.2025 |WP(C)/27431/2024 |10 | R
1190 K SAHOO 177149/202519.09.2025 |TRPCRL/7/2025 0 | .
191 A T NAYAK |77150/2025|19.09.2025 |CRLREV/606/2025 |10 | .
‘192 on AN ‘77151/2025‘19.09.2025 CRLA/1314/2023 ’10 ‘ ‘U ‘
1193 [P K PAL |77152/2025(19.09.2025 [BLAPL/4231/2025 |10 | R
194 |S N MISHRA |77153/2025|19.09.2025 |[BLAPL/7463/2025 |10 | .
195 |G R PATRA |77154/2025|19.09.2025 |BLAPL/8568/2025 |10 | .
196 |S RAY 177155/202519.09.2025 |CMP/1111/2025 0 | .
1197 |L SRHOO |77156/202519.09.2025 |CRLMP/1057/2025 |10 | .
198 |P K MISHRA |77157/2025|19.09.2025 |ABLAPL/10519/2025(10 | .
199 M R ROUTRAY [77158/2025|19.09.2025 |ABLAPL/2620/2025 |10 | .
200 |A PATTJOSHI |77159/2025(19.09.2025 |ABLAPL/3535/2025 |10 | R
201 KSHITISH  |77161/2025|19.09.2025 |ABLAPL/10386/2025|10 | o
202 |P BEHERA  |77162/2025|19.09.2025 |ABLAPL/10495/2025(10 | S
203 |D. D. NAIK |77174/2025|19.09.2025 |ABLAPL/8399/2025 |7 §A22§3£;ss U
JYOTI 5 00 345
204 [RANJAN 77176/2025(19.09.2025 |WP(C)/22764/2025 |7 o 1mss |9
NAYAK
JADUNATH
205 |5 A aAN 77178/2025(19.09.2025 |ABLAPL/10473/2025 10 c
SUVENDU
206 |2 bl 77179/2025(19.09.2025 |ABLAPL/10480/2025 |10 c
207 B Sy 77180/2025(19.09.2025 |ABLAPL/10488/2025 |10 c
208 |[SARAT DASH |77181/2025|19.09.2025 |ABLAPL/8589/2025 |10 | c |
BINDU SAGAR
209 |0 77182/2025(19.09.2025 |ABLAPL/10482/2025 10 c
210 |S K PARIDA |77183/2025[19.09.2025 |WP(C)/35482/2022 |10 | c |
211 M. R. BARIK|77184/2025|19.09.2025 |ABLAPL/6867/2024 |10 | c |
212 |S K PARIDA |77185/2025|19.09.2025 |WP(C)/35489/2022 |10 | c |
213 M. R. BARIK|77186/2025|19.09.2025 |ABLAPL/7350/2025 |10 | c |
214 |S K PARIDA |77188/2025|19.09.2025 |WP(C)/35491/2022 |10 | c |




3.00,3*3
‘215 D. D. NAIK ‘77189/2025‘19.09.2025 WP (C) /25451/2025 ‘7 bk 1Ess |9 ‘
216 |S K PARIDA |77190/2025(19.09.2025 [WP(C)/23585/2022 |10 | c |
217 |s K PARIDA |77191/2025(19.09.2025 [WP(C)/23588/2022 |10 | c |
218 |T BAG 177193/202519.09.2025 |WP(C)/24599/2025 |10 | c |
219 |[s K PARIDA |77194/2025|19.09.2025 [MATA/273/2023 0 | c |
KARUNAKAR 3.00,3*3
‘220 GAvA ‘77195/2025‘19.09.2025 ABLAPL/8547/2025 ‘7 bk 1Ess |9 ‘
221 M K NAYAK [77196/2025[19.09.2025 |WP(C)/24153/2025 |10 | c |
222 |S K PARIDA |77198/2025[19.09.2025 |WP(C)/23292/2025 |10 | c |
223 |s DAS 177199/2025(19.09.2025 |[WA/3287/2024 0 | c |
TUKUNA
224 |KUMAR 77200/2025(19.09.2025 |ABLAPL/10476/2025 |10 c
MISHRA
AMLAN
225 [Gunvrr papr |77202/2025(19.09.2025  |ABLAPL/9300/2025 |10 c
A. K.
226 [ omanpay |1 7203/202519.09.2025  |ABLAPL/3796/2025 |10 c
BINDU SAGAR
227 | o 77204/2025(19.09.2025 |ABLAPL/10567/2025 |10 c
A. K.
228 [L0ooo 77205/2025(19.09.2025 |ABLAPL/10541/2025 10 c
229 SRR KOMAR199206/202519.09.2025  |ABLAPL/10434/2025 10 c
230 M. R. BARIK|77207/2025|19.09.2025 |ABLAPL/10233/2025[10 | c |
231 M. R. BARIK|77208/2025[19.09.2025 |BLAPL/8675/2025 |10 | c
232 [0 KUMAR199209/2025[19.09.2025  |BLAPL/8682/2025 |10 c
233 [SARAT DASH [77210/2025[19.09.2025 |[BLAPL/7735/2025 |10 | c
P K
234 [ oonark | |77211/2025(19.09.2025  |RVWPET/238/2018 |10 c
235 |[P K MOHANTY [77212/2025|19.09.2025 |CRLMC/728/2025 |10 | c
236 ﬁéﬂiﬁTY 77213/2025(19.09.2025 |WP(C)/26169/2025 |10 c
237 |M NAYAK |77216/202519.09.2025 |CRLMC/460/2017 |10 | c |
238 [D K JENA  |77218/2025|19.09.2025 |0JC/249/2008 12| v
239 [P. C. DAS |77219/2025(19.09.2025 [WP(C)/23859/2025 |10 | c |
240 |L. K. NAYAK|77220/2025(19.09.2025 [WP(C)/25760/2025 |10 | c |
241 [P K BEHERA |77221/2025|19.09.2025 [WP(C)/21005/2023 [10 | c |
242 K K RATH  |77222/2025|19.09.2025 |WP(C)/20514/2025 |10 | c |
243 |S N GAYA  |77223/2025|19.09.2025 |[WP(C)/24660/2025 |7 | o
244 |S N GAYA  |77224/2025|19.09.2025 |ABLAPL/10399/2025|7 | o
245 |S.K.SAHOO  |77225/2025|19.09.2025 |FAO/331/2025 0 | c |
246 B P TANGA |77226/2025|19.09.2025 |WP(C)/20344/2019 |10 | c |
247 R K BARIK |77227/2025|19.09.2025 |CRLA/212/2025 0 | c |
248 |D K JENA  |77228/2025|19.09.2025 |WP(C)/10595/2025 |10 | c |
249 |A. MOHANTY |77229/2025|19.09.2025 |BLAPL/7328/2025 |10 | c




Total

2456




